FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
MULTI-VERSE TECHNOLOGIES PRIVATE LIMITED

 RELEVANT PARTICULARS

. | Name of corporate debtor | Multi-verse !Vethnolngles Private Limited
2. | Date of incorporation of corporate debtor 17/05/2020
3. | Authority under which corporate debtor is | ROC Bangalore
incorporated / registered
4. | Corporate Identity No. / Limited T jability | U72900KA2020PTC134149
Identification No. of corporate debtor
5. | Address of the registered office and principal | # 41/1, New No 35, Trisha Mansion,Second
office (it any) of corporate debtor Floor Nanjappa road, Shanthinagar,
| Bangalore, Bangalore, Karnataka, India,
560027
6. | Insolvency commencement date in respect of | 02.09.2024 (Order received on 09.09.2024)
corporate debtor
7. | Estimated date of closure of insolvency | 01.03.2025
resolution process I B
8. | Name and registration number of the insolvency | Name: Shirley Mathew
| professional acting as interim resolution  Regn  No:  IBBUIPA-001/IP-P01043/2017-
professional R
9. | Address and e-mail of the interim resolution | 23, Fifth Cross Hutchins Road, St. Thomas
professional, as registered with the Board - Town, Bangalore, Karnataka-560084
' | Email: shirley@smathew.in
10. | Address and e-mail to be used for Wi #31, Wheeler Road Extension, St. Thomas
correspondence with the interim resolution | Town, Bangalore - 560084.
professional a Email: cirp.multiverse@gmail.com
L1. | Last date for submission of claims - | 23.09.2024
12. | Classes of creditors, if any, under clause (b) of | ' Not Applicable
sub-section (6A) of section 21, ascertained by |
| the interim resolution professional |
[3. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a) Web link: Relevant forms available at

(b) Details of authorized representatives
are available at;

https://ibbi.gov.in/en/home/downloads

(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Multi-verse
Technologies Private Limited on 02.09.2024. (Order received on 09.09.2024)




The creditors of Multi-verse Technologies Private Limited, are hereby called upon to
submit their claims with proof on or before 23.09.2024 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Shirley Mathew
Interim Resolution Professional

For Multi-verse Technologies Private Limited (Under CIRP)~ VAT
IBBI Registration No: 1BBI/IPA-001/1P-P01043/2017-2018/11716~

Place: Bengaluru
Date: 11.09.2024

Published in :
1. Financial Express, Bengaluru Edition on 11" Sept 2024 in English
Language and

2. Vijayvani, Bengaluru, in Kannada Language on 11" Sept 2024

Digitally signed by SHIRLEY

MATHEW Eg;?; 3'024.09.1 818:25:40

AFA: AA1/11716/02/181224/106635 valid up to 18.12.2024 [ = i
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WEDNESDAY, SEPTEMBER 11, 2024

id FOR THE ATTENTION OF THE CREDITORS OF
MULTI-VERSE YTECHNOLOGIES PRIVATE LIMITED

| AL, Now NG 35, T W Swoued Bicer
Ny Rood, Shantwagar Bonggdons

| ATk, Indo, SG0C27 —

| V2052003 (Order reoamasd o G2.05,2024)

0L032025
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(0] Dl of sutnodeed mwmrmmmua.mm
are avedable ot [1B) Nt Agpicastes

Notica Is hereby gven 1ot the Nationn Company Law inbunal kes ordemsd the
commencenent of 3 comarate insolercy resolyiy process of the Multiverse
Private

professional st the address mentioned against entry No. 10
The Snancial creditors shalt susmit thelr cléims win proof by olectronic means ony. Al
othar creditors may =ubmit the caims with proof in persen, by posL or by ekctionic

mea
&Junmlmdhlscormaleadlngmusoldalm shat attrazt panaities

Sd/
Snirley Mathew

For Multi-verse Tochnologlon Privits Limited (Under ClR
1BE1 Registration No: (BEI/IPA-001/17-PO1043,2017-2018,/117 16
AFA; Ml/u7woz,"lm24,’l““5 valld wp to 18.12 2024

| Place: Bongalury
Date :11.09.2024

PUBLISHED IN THE FINANCIAL EXPRESS DATED 11™ SEPTEMBER 2024.
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